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   NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
          6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

                     DAILY CAUSE LIST DATED 12.03.2026 (THURSDAY) 

                                   CHENNAI BENCH (HYBRID MODE) 

                                               10:30 AM 

Click here to join VC 

 

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial), 

     Hon’ble Mr. Jatindranath Swain, Member (Technical) 
 

Note: No Mention will be permitted without prior consent of the other side. 

 

For Withdrawal 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

1.  Comp App (AT) (CH) 

(Ins) No. 527/2025 

For Stay 

IA No. 1486/2025 

To dispense with 

IA No. 1487/2025 

For Additional Docs 

IA No. 1488/2025 

For Direction 

IA No. 1489/2025 

Zeba Anwar 

Suspended Director of 

Milestone Aluminium 

Company Pvt Ltd 

Vs 

FUSO Glass India Pvt 

Ltd & Anr. 

Mr. Chandramouli 

Prabhakar 

Ms. Alpa Jain, PCS 

 

For Admission (Fresh Cases) 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

2.  Comp App (AT) (CH) 

(Ins) No. 120/2026 
Leave to file 

IA No. 375/2026 

For Stay 

IA No. 376/2026 

For Exemption 

IA No. 377/2026 

For Additional Docs. 

IA No. 378/2026 

 

Shri Dutt India Pvt Ltd 

Vs 
Ritesh R Mahajan, RP 

of Sovereign Industries 

Ltd 

Ms. Priyanka Varma  

3.  Comp App (AT) (CH) 

(Ins) No. 126/2026 

For Stay 

IA No. 387/2026 

For Exemption  

IA No. 388/2026 

Ritesh Mahajan  

RP, Sovereign 

Industries Limited 

Vs 

Shri Dutt India Pvt Ltd 

& Anr. 

 

Mr. Akhil Bhansali   

4.  Comp App (AT) (CH) 

(Ins) No. 135/2026 
For Exemption  

IA No. 409/2026 

For Stay 

IA No. 410/2026 

 

Ritesh Mahajan  

RP of Sovereign 
Industries Ltd 

Vs 

The Ugar Sugar Works 

Ltd & 3 Ors. 

Mr. Akhil Bhansali   

5.  Comp App (AT) (CH) 

(Ins) No. 136/2026 

For Exemption  

IA No. 411/2026 

For Stay 

IA No. 412/2026 

Ritesh Mahajan  

RP of Sovereign 

Industries Ltd 

Vs 

Terdal Urban Souharda 

Co-Operative Society 

Ltd & 5 Ors. 

Mr. Akhil Bhansali   

https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994
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Defective Cases 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

6.  Comp App (AT) (CH) 

(Ins) No. 140/2026 

For Stay 

IA No. 422/2026 
To implead 

IA No. 423/2026 

 

(With Defects) 

Karnataka State 

Cooperative Apex Bank 

Ltd 

Vs 
Ritesh Mahajan & Anr. 

Mr. AS Vishwajith  

 

For Orders 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

7.  Comp App (AT) (CH) 

(Ins) No. 325/2024 

For Urgent Hearing 

IA No. 886/2024 

For Stay 

IA No. 887/2024 

For Exemption 

IA No. 888/2024 
For Direction 

IA No. 934/2024 & 

900/2025 

For Amendment 

IA No. 1563/2025 

 

Ahmed Buhari Erst. 

Director of Coastal 

Energen Pvt Ltd 

Vs 

Radhakrishnan 

Dharmarajan, RP, 

Coastal Energen Pvt 

Ltd & 4 Ors. 
 

 

 

WITH 

Mr. Anant Merathia Mr.T. Ravichandran 

Ms. D. Elavarasi 

R1/RP 

Mr. P. Giridharan- R2 

& R3 

Mr. Puneeth Yadav R4 

Ms. Neha Shivhare 

R5/CoC 

8.  Comp App (AT) (CH) 

(Ins) No. 328/2024 

For Stay 

IA No. 893/2024 

For Exemption 

IA No. 894/2024 

For Direction 

IA No. 935/2024 

 

Precious Energy 

Holdings Ltd. BV1 

Vs 

Radhakrishnan 

Dharmarajan, RP, 

Coastal Energen Pvt 

Ltd & 4 Ors. 

WITH 

Mr. Vishnu Mohan Mr.T Ravichandran 

Ms. D. Elavarasi 

R1/RP 

Mr. P. Giridharan-R2 & 

R3 

Mr. Puneeth Yadav R4 

Ms. Neha Shivhare 

R5/CoC 

9.  Comp App (AT) (CH) 

(Ins) No. 329/2024 

For Stay 

IA No. 895/2024 
For Exemption 

IA No. 896/2024 

For Direction 

IA No. 936/2024 

 

Mutiara Energy 

Holdings 

Vs 

Radhakrishnan 
Dharmarajan, RP, 

Coastal Energen Pvt. 

Ltd. & 4 Ors 

Mr. Avinash Krishnan 

Ravi 

Mr.T.Ravichandran 

Ms. D. Elavarasi 

R1/RP 

Mr. P. Giridharan-R2 & 
R3 

Mr. Puneeth Yadav R4 

Ms. Neha Shivhare 

R5/CoC 

10.  TA (AT) No. 267/2021 

(Comp App (AT) No. 

41/2020) 

 

M. Gopal 

Vs 

Ganga Reddy & 2 Ors 

WITH 

 

Mr. MVV Ramana  

11.  Comp App (AT) (CH) No. 

136/2025 

For Exemption 

IA No. 1480/2025 

For Stay 

IA No. 1481/2025 

 

Sri Gopal Muniyappa & 

Anr. 

Vs 

Ganga Reddy 

Mr. MVV Ramana  

12.  Comp App (AT) (CH) No. 

91/2023 

For Stay 

IA No. 1168/2023 

Sajan K Thomas & 

3 Ors 

Vs 

Falcon Agencies Pvt Ltd 
& 4 Ors. 

Mr. Hari Kumar G Nair Mr. TK Bhaskar R1- R5 
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13.  IA No. 303/2026 

(For Additional Docs.) 

in 

Comp App (AT) (CH) 

(Ins) No. 352/2025 

SREI Equipment 

Finance Ltd 

Vs 

Vijay Engineering 

Equipment India (P) 

Ltd 

 

Mr. Anant Merathia Mr. Thriyambak J 

Kannan 

14.  IA No. 1344/2025 

(For Stay) 

in 
Comp App (AT) (CH) 

(Ins) No. 474/2025 

For Additional Docs 

IA No. 1345/2025 

MS Prabhakar 

Promoter and 

Ex-Managing Director, 
Kadevi Industries Ltd & 

Anr 

Vs 

G Satyanarayana 

Murthy (Deceased) 

Erstwhile Liquidator, 

Kadevi Industries Ltd & 

Anr 

 

Mr. D Narendar Naik Mr. Bendi Raviteja R2 

15.  IA No. 19/2026 

(For Condone Delay) & 

IA No. 20/2026 

(Delay in refiling) 

in 

Com App (AT) (CH) 

(Ins) No. 07/2026 
For Exemption 

IA No. 18/2026 

For Stay 

IA No. 21/2026 

 

Venna Venkateswarlu 

& 7 Ors. 

Vs 

Birendra Kumar 

Agrawal, RP, Manjeera 

Constructions Ltd 

Mr. M Ramu  

16.  IA No. 169/2026 

(For Condone Delay) 

in 

Comp App (AT) (CH) No. 

10/2026 

 

Tono Thomas 

Vs 

Nowon Technologies 

Pvt Ltd & 7 Ors. 

Mr. K Gowtham Kumar Mr. Nikhilesh M Rao R8 

 

For Direction 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

17.  IA No. 401/2026 

(To Adv. Hg.) 

in 

Comp App (AT) (CH) 
(Ins) No. 609/2025 

For Stay 

IA No. 1696/2025 

For Stay 

IA No. 338/2026 

Dinesh Kothari 

Suspended Director, 

JKS The Banyaan Pvt 

Ltd & 2 Ors 
Vs 

Rajalakshmi 

Vardarajan, Liquidator 

of JKS The Banyaan 

Pvt Ltd 

 

Mr. K Pawan Jhabakh Mr. B Dhanaraj 

 

For Admission (After Notice) 
 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

18.  TA (AT) No. 73/2021 

(Comp App (AT) No. 

146/2020) 

Ammana Bio Pharma 

Ltd & 7 Ors. 

Vs 

BR Jayaram & 2 Ors 

 

Mr. SP Chokalingam Mr. Y Suryanarayana 

R1 

Mr. Subesh K. Sahoo 

R2 
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19.  Comp App (AT) (CH) No. 

51/2021 

P Obul Reddy & 4 Ors 

Vs 

Rayen Steels Pvt Ltd & 

17 Ors 

Mr. AM Sridharan Mr. Anant Merathia R1 

Mr. NP Vijaykumar 

R2- R4 R8 R11-R18 

Mr. Chandramouli 

Prabhakar- R6 R7 R9 

 

20.  Comp App (AT) (CH) 

No. 109/2023 

Gundapuneni Ranga 

Rao & 6 Ors. 

Vs 

Vijayasri Polymers Pvt 
Ltd & 15 Ors 

 

Mr. K Rajendran Mr. S Vikas Reddy R2 

21.  Comp App (AT) (CH) No. 

23/2024 

For Exemption 

IA No. 382/2024 

For Stay 

IA No. 383/2024 

For Direction 

IA No. 1178, 1179 & 

1247/2024 

Nagarjuna Agro 

Chemicals Pvt Ltd & 

3 Ors 

Vs 

Shrikant Gopilal Rathi 

& 4 Ors. 

WITH 

Mr. MV Swaroop Mr. CV Shailandhran 

R1 

22.  Comp App (AT) (CH) No. 

33/2024 

For Stay 

IA No. 581/2024 

For Exemption 

IA No. 582/2024 

Shrikant Gopilal Rathi 

& 2 Ors 

Vs 

Nagarjuna Agro 

Chemicals Pvt Ltd & 

8 Ors. 

WITH 

Mr. CV Shailandhran Mr. MV Swaroop 

R2- R4 

23.  Comp App (AT) (CH) No. 

34/2025 

For Stay 
IA No. 494/2025 

For Direction 

(With Defects) 

IA No. 1538/2025 

To Vacate Stay 

IA No. 1682/2025 

Mukund 

Ghanshyamdasji 

Maheshwari (DAGA) & 
2 Ors 

Vs 

Balvinder Singh 

Administrator of 

Nagarjuna Agro 

Chemicals Pvt Ltd & 

8 Ors. 

 

Mr. MV Swaroop Mr. CV Shailandhran 

R2 

Mr. B Dhanaraj- R7 

24.  Comp App (AT) (CH) No. 

64/2024 

For Stay 

IA No. 905/2024 

For Direction 

IA No. 904/2024 

 

Gireesh Kumar Sanghi 

Vs 

Sanghi Cements Ltd & 

Anr 

Mr. Yogesh Jagia Ms. Kopal Sharraf- R2 

25.  Comp App (AT) (CH) No. 

74/2024 

For Direction 
IA No. 1111/2024 & 

745/2025 

P Venkateswara Rao & 

3 Ors 

Vs 
K Chandrashekhar & 

11 Ors 

 

Mr. TK Bhaskar Mr. Akshat Jain R1-R6 

Mr. Vinod Kumar 

R7-R12 

26.  Comp App (AT) (CH) No. 

85/2024 

For Direction 

IA No. 1267/2024 

For Stay 

IA No. 1268/2024 

 

Gramox Paper & 

Boards Pvt Ltd 

Vs 

CSON Paper Mills Pvt 

Ltd 

Mr. CK Karunakaran Mr. Isaac Thomas 

27.  Comp App (AT) (CH) 

(Ins) No. 450/2024 

For Stay 

IA No. 1232/2024 

Kalidindi Venkateswara 

Raju 

Vs 

Sri Yadadri Lifesciences 

Pvt Ltd 

 

Mr. BSV Prakash 

Kumar 

Ms. Almas Mohammed 
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28.  Comp App (AT) (CH) No. 

08/2025 

For Direction 

IA No. 99, 100 & 

101/2025 

 

Nallapu Kiran Kumar 

Vs 

Enervision Services Pvt 

Ltd & 6 Ors 

Ms. Deepika Murali Ms. R Monesha R1- R5 

29.  Comp App (AT) (CH) 

(Ins) No. 146/2025 

For Exemption 

IA No. 392/2025 
For Stay 

IA No. 393/2025 

Sri Amman Metal 

Works, rep by its 

Partner, 

P Karuppasamy 
Vs 

Dindigul Steel Rolling 

Mills Pvt Ltd 

 

Mr. S Anand Mr. G Vairava 

Subramaniam 

30.  Comp App (AT) (CH) 

(Ins) No. 284/2025 

Noveltech Feeds Pvt Ltd 

Vs 

Gold Chick Hatcheries 

& Foods Pvt Ltd 

 

Mr. NB Sudarshan  

31.  Comp App (AT) (CH) 

(Ins) No. 476/2025 

Aarti Drugs Limited 

Vs 

Pegasus Farmaco 

(India) Pvt Ltd 

 

Mr. KS Shankar 

Chakrapani 

 

32.  Comp App (AT) (CH) 

(Ins) No. 499/2025 

For Stay 

IA No. 1408/2025 

For Additional Docs 

IA No. 1409/2025 

 

Kunam Rajini 

Vs 

State Bank of India & 

2 Ors 

WITH 

Mr. Vipul Jai  

33.  Comp App (AT) (CH) 

(Ins) No. 500/2025 
For Stay 

IA No. 1410/2025 

For Additional Docs 

IA No. 1411/2025 

 

Kunam Raghava Reddy 

Vs 
State Bank of India & 

2 Ors. 

WITH 

Mr. Vipul Jai  

34.  Comp App (AT) (CH) 

(Ins) No. 515/2025 

For Stay 

IA No. 1446/2025 

For Additional Docs 

IA No. 1447/2025 

 

Kunam Eshwaramma 

Vs 

State Bank of India & 

2 Ors 

Mr. Vipul Jai  

35.  Comp App (AT) (CH) 

(Ins) No. 537/2025 

For Stay 

IA No. 1511/2025 

CK Anantha 

Subramanian,Promoter 

& Managing Director, 

Viprah Technologies 

Ltd 

Vs 
Arul Prasad 

Senniappan & Anr. 

 

Mr. J Manivannan Mr. PJ Rishikesh 

36.  Comp App (AT) (CH) 

(Ins) No. 580/2025 

RKJ Enterprises 

Vs 

S. Sanjeevi 

 

Ms. Jayanthi K Shah Mr. A. Akash Balagee 

37.  Comp App (AT) (CH) 

(Ins) No. 604/2025 

Employees Provident 

Fund Organisation 

Vs 

Southern Batteries Pvt 

Ltd through its 

Liquidator Kanekal 

Chandrasekar 

 

Mr. MS Viswanathan Ms. Anusha Peri  
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38.  Comp App (AT) (CH) 

(Ins) No. 610/2025 

For Stay 

IA No. 15/2026 

TSP Logistics Pvt Ltd 

(Formerly Known as 

Unitac Logistics Pvt 

Ltd) & Anr.  

Vs 

Sreenivasan PR 

Liquidator of Greenlace 
Builders & Developers 

Pvt Ltd 

 

Mr. Liju V Stephen  

39.  Comp App (AT) (CH) No. 

12/2026 

For Stay 

IA No. 172/2026 

 

Guruchandrika 

Builders and Property 

Pvt Ltd & Anr. 

Vs 

Shawn Jeff Christopher 

& 4 Ors.  

 

Mr. NP Vijaykumar  

 

  For Hearing  

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for  

Respondents 

40.  Comp App (AT) (CH) 

(Ins) No. 40/2022 

For Stay 

IA No. 80/2022 

To Adv. Hg. 
IA No. 115/2023 

Erstwhile Resolution 

Professional, Ashok 

Kriplani 

Vs 

Konduru Prasanth 
Raju & 2 Ors. 

 

Mr. Ashok Kriplani 

Party-in-person 

Ms. Lakshmi Menon R1 

41.  Comp App (AT) (CH) 

(Ins) No. 43/2022 

For Stay 

IA No. 91/2022 

Bank of India 

Vs 

CA GV Ravikumar & 3 

Ors 

 

Mr. FB Benjamin 

George 

Mr. B Ramana Kumar 

R1 

42.  Comp App (AT) (CH) 

No. 51/2022 

For Stay 

IA No. 578/2022 

For Direction 

IA No. 934/2023 

For Urgent Hearing 

IA No. 1436/2025 

 

Uma Packaging & Anr. 

Vs 

Tirumalatirupati 

Constructions India 

Pvt Ltd & 8 Ors. 

Mr. Y Suryanarayana Mr. K Manivannan R2 

Mr. Aravind AS- R9 

43.  Comp App (AT) (CH) 

(Ins) No. 155/2022 

For Stay 

IA No. 361/2022 

For Interim Injunction 
IA No. 362/2022 

UCO Bank 

Vs 

G Ramachandran, 

Liquidator of Sai 

Regency Power 
Corporation Pvt Ltd 

WITH 

 

Mr. Surya Teja Nalla Mr. Vinod Kumar 

44.  Comp App (AT) (CH) 

(Ins) No. 49/2024 

For Stay 

IA No. 146/2024 

For Urgent Hearing 

IA No. 1321/2024 

 

UCO Bank 

Vs 

Omniedge Futures Pvt 

Ltd & Anr 

Mr. Surya Teja Nalla Ms. Janani Shankar R1 

Mr. Vinod Kumar R2 

45.  Comp App (AT) (CH) 

(Ins) No. 156/2022 

GMP Technical 

Solutions Pvt Ltd 

Vs 

Swiss Garnier 

Genexiaa Sciences Pvt 

Ltd 

 

Mr. Pranava Charan Mr. Prithviraj JS 
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46.  Comp App (AT) (CH) 

(Ins) No. 355/2022 

For Stay 

IA No. 806/2022 

Urban Infrastructure 

Trustees Limited 

Vs 

Ozone Propex Pvt Ltd. 

 

Mr. K Gowtham Kumar Mr. Vinod Kumar 

47.  Comp App (AT) (CH) 

(Ins) No. 157/2023 

For Stay 

IA No. 522/2023 

Future Ventures Pvt 

Ltd, Erstwhile 

Paptrade India Pvt Ltd 

Vs 

Prathap Pillai, RP of 
Tenny Jose Ltd. 

 

Mr. Pradeep Joy Mr. Hari Kumar G Nair 

48.  Comp App (AT) (CH) 

(Ins) No. 443/2023 

Nagarjuna Steel Pvt 

Ltd 

Vs 

Preca Solutions India 

Pvt Ltd 

 

Mr. Raja Shekar Rao 

Salvaj 

Mr. Rohan Rajasekaran 

49.  Comp App (AT) (CH) 

(Ins) No. 260/2024 

For Exemption 

IA No. 693/2024 

Meca Project Engineers 

Rep by its Proprietrix, 

KV Kanyakumari 

Vs 

Novus Green Energy 

Systems Ltd 

 

Mr. Pogulkonda 

Pratap 

Mr. Y Suryanarayana 

50.  Comp App (AT) (CH) 

(Ins) No. 39/2025 

For Exemption 

IA No. 146/2025 

Kanumuru Raghu 

Rama Krishna Raju 

Vs 

Jammu And Kashmir 

Bank & Anr. 

 
WITH 

Mr. Yogesh Kumar 

Jagia 

Mr. VV Sivakumar- R1 

51.  Comp App (AT) (CH) 
(Ins) No. 40/2025 

Jammu And Kashmir 
Bank Ltd. 

Vs 

Kanumuru Raghu 

Rama Krishna Raju 

 

WITH 

Mr. VV Sivakumar Mr. Yogesh Kumar 
Jagia 

52.  Comp App (AT) (CH) 

(Ins) No. 41/2025 

Jammu And Kashmir 

Bank Ltd. 

Vs 

Kanumuru Bharat 

 

WITH 

Mr. VV Sivakumar Mr. Yogesh Kumar 

Jagia 

53.  Comp App (AT) (CH) 

(Ins) No. 42/2025 

For Exemption 

IA No. 150/2025 

Kanumuru Bharat 

Vs 

Jammu And Kashmir 

Bank & Anr 

 

Mr. Yogesh Kumar 

Jagia 

Mr. VV Sivakumar- R1 
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INSTRUCTIONS FOR SMOOTH VC HEARINGS  

 

1. Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the 

following particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person  

2. In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-

Name”. 

3. After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. 

Video should be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. 

is called for hearing and Mic should be UNMUTED only by the party speaking. All other participants shall keep 

their respective Mic MUTED.  

4. Detailed instructions for joining video conferencing are made available at:  

https://nclat.nic.in/sites/default/files/2023-11/Instructions%20for%20joining%20Video%20Conferencing.pdf  

5. The appearance slips may be sent at: vcnclatchennai5@gmail.com  

6. Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.  

7. For any technical support Parties may contact the following officials during the office hours on working days:  

VC Support – Ms. Anusha, Ms. Hemavathy Krishnan and Mr. Ram Prasath B. 

                        (044-28880500), or through email on e-mail ID: vcnclatchennai5@gmail.com 
 

Copy to:                                                       By the order of Hon’ble Member (Judicial) 

                       Chennai Bench 

1. Notice Board 

2. Website: www.nclat.nic.in 
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